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*173. DR. A. U. AZMI: Will the Minis-
ter of RAILWAYS be pleased to state: 

(a) whether it is a fact that Railways 
b~ve increased the tariff and. reduced the 
wagon supply to the banana growers in 
Maharashtra thereby forcing the trade.rs 
and growers to send their goods thrcugh 
trucks causing tremendous loss of revenue 
to the Railways; · 

(b) if so, reasons thereof; and 

( <:) !iteps -taken to ease the situation? 

THE DEPUTY MINISTER IN THE 
I MINISTRY OF RAILWAYS AND JN 

THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). A general increase 
in parcel rates, including that of bananas, 
was effected from 1-4-1982 as approved 
by the Parliament. This was based on the 
recommendation of Rail Tariff Enquiry 
Committee. However, a 40 per cent con-
cession over normal tariff rate has been 
extended to this traffic moving in wagon 
loads from Bhusaval Division of the 
Central Railway. The demand of the 
trade for supply of wagons is met in full. 
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Excludin1 occupied area. e r Jammu a•d 
Kashmir from tbe Map p•blilbect in lmiia. 

Gonra·ment Adurtbement 

+ 
•J74. DR. SUBRAMANIAM 

SWAMY: 

SHRJ K. MALLANNA : 

Will tile Minister of EXTERNA 
A FAIR be pleased to state: 

(a) whether Government's attenlion ha 

been drawn to the news item in H industan 
Times dated 21 September, 1982 that a 
map of I ndia, puI;lished in an Indian 

Govemme.nt advertisement in an interna-
tio nal magazine New York, excludes the 

' 
Pakista n-occupied areas of Kash mir from 

it, Hhough New Delhi ontinue! to claim 
tile areas as an integral part of lhc 
co1111try. 

(b) whether it is also a fact that the 
map published totally excluded the 

Pakistan-held areas of Kashmir from t.be 
Indian territory although the Chinese-

' 
h"ld areas are included; a1ad 

( c) if so, tbe rcactioa of the Govera-
JUHit in this reaard? 

THE MINISTER OF STATE lN THii 
MINISTRY OF EXTERNAL AFFAIR.S 
(SHRI A. A. RAHIM): (a) Yes, Sir. Tht! 

Sci•ntific .American published a Special 
Report, as an advertisement section, oa 
India in their August, 1982 issue. Tke 
1nap referred to was drawn by a carto-
grapher commi58ioned by the editor of th• 
SpeciaJ Report. The map was not clean.'ld. 
by the Governmeet of India nor by any 
official of the Government. 

(b) Yes, Sir. 

(c) The matter was immediately take.n 
•p with Scie11tific .American, who ban 
regre tted what they can this unintentional 
error. They have assured us that they will. 
be publishing a suitable apology and ex-
planation in their November io; ne . which 
is the earl iest poMible opportunity fnr re-
medying the matter. 

DR. SUBRAMANIAM SWAMY : I 
regret to say that because of the Govern-
ment s lack of clarity on the :Kashmir 
question, Jot of countriC8 are. publishing 
11taps of India showing parts of Kashmir 
as missing. 

I would like to know from the Govern-
ment •..•.•.• 




